
SRAVANA 5, 19fO (SALf) JI' 
a repo.1 from U.K. rqarding beatina up of 
Indian immigrabts in a jail who were alleged 
to have been racially abused by wbite inma­
tes ; and 

(b) if so, the details thereof and action 
taken tbereon 1 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFA1RS 
(pROF. K.K. TEWARI) : (a) Yes, Sir. One 
Indian immigrant was allcgod to have been 
anaulted by white inmates during his deten­
tion in U.K. 

(b) An enquiry is being carried out by 
tbe Britisb Home Office and a report is still 
awaited. 

Heavy Water from Norway 

46. SHRI RAM BAHADUR SINGH: 
Will tbe PRIME MINISTER be pleased to 
state: 

(a) whether Government had ordered 
for heavy water from Norway some time 
back; 

(b) whether the first and second cl)osj· 
Illments were lost In tbo transit ; 

(c) if so, whether the ordered heavy 
water was insured; and 

(d) the details thereof and the reaction 
of Government tbacon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO­
WGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN DEVE· 
LOPMENT, ATOMIC ENERGY. ELEC­
TRONICS AND SPACE (SHRJ K.R. 
NARAYANAN): (a) No, Su. 

(b) to (d). Do not arise. 

---- - _-

New ~ with MIS. Borers for 
MaDufacture er Field Gun 

47. SHRI MOHO. MAHFOOZ ALI 
KHAN ; wm the Minister of DEFENCE be 
pleased to state ; 

(a) whether Government propose to 
enter into a new agreement with Bofors for 
the licensed manufacture of its field gun, 
Howitzer 7 1 and its ammunition; and 

(b) if so, tbe details thereof stating tbe 
decision taken by the Government in tbi. 
regard ? 

THE MINISlER OF DEFENCE (SHRI 
K.C. PANn: (a) No, Sir. 

-

(b) Does not arise. 

Allocation to Kerala for ABti-POYerty 
programmes 

48. SHRI VAKKOM PURSHOTHA­
MAN: Will the Munster of PLANNING be 
pleased to state : 

<a) whether the amount allocated to 
Kerala for antI-poverty programmes durinl 
the last three years has been fully utilised by 
tbe Sta te Government; 

(b) if so, the details thereof; and 

(c) the amount of money allocated/to 
be aJJoca ted (0 Kerala for the current year 
for anti-poverty programmes 1 

THE MINJSTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLE­
MENTATION (SHRI MADRA VSINH 
SOLANKl): <a) and (b) Tbe amouat 
aHocated/rcleased to Kerala for the anti­
poverty programmes, VIZ., Intecrated Rural 
De"'e}opmcnl Procramme (lRDP), NationaJ 
Rural Ernployment Programme (NREP), and 
Rural Landless Emplo\meOI Guarantte Pro­
gramme (RLEGP), durina the three years, 
1985-86 to 1987·88, and the amounc 
utilised by the State are as follow:' 

(Rs.. Laths) 

-- -.~--

Anti· Poverty AJlocation/Rc&eue UubsauOQ 

ProaraOllDeS 

I.R.D.P. 44Si.78 5292.16 

NRBP 8580.95 7319,34 

RLBOP 8006.68 7746.68 

----_. ..... .. ~ -- -- -
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(c) The amount of money allocated to 
Kerala for the current year, i.e., 1988 .. 89 
for the anti-poverty programmes is given 
below : 

Anti-Poverty 
Programmes 

(Rs. lakhs) 

Allocation 

-------- --------------
IRDP 

NREP 

RLEGP 

(Tl'tULflatlon) 

180S.79 

3462.27 

2S79.70 

Names of GoVentatellt COlDP8Dies ia 
HiDdi 

49. DR. CHANDRA SHEK.HAR 
TRIPATHI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a} whether aoy directive bas been 
issued to keep the names of Govnnmen t 
Companies in Hindi ; 

(b) if so, when and the number of 
companies which have been named in Hind! 
10 far ; 

(c) if not, wbether Government will issue· 
any directive to them to keep their names in 
Hindi; and 

(d) if so, when ? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEY) : (a> Yes. 
Sir. 

were aiven Hindi or Indian names from tho 
very beginning. Information repniina tho 
number of companies which have been name 
in Hindi so far is not available in the Depart­
ment of Official Languaae. 

(c) and (d). Do not arise. 

(English] 

Resettlement or Argbaa Refugees 

·SO. SHRI VUAY N. PATIL: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the United States have 
approacbed India to make major contribution 
to the resettlement of tbe Afghan refuaees; 
and 

(b) if so. tbe reaction of Government 
thereto? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SURI K. NA TW AR SINGH): (a) . No, 
Sir. 

(b) Does not arise. 

AmouDt due to Kanmtaka for Husling 
SAARC Meeting in 1986 

51. SHRI V.S. KRISHNA IYER 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to sta te : 

(a) tbe share of tbe Union Government 
due to Karnataka towards making ,!-rranae­
menu for SAARC summit held in 1986 at 
Banplore; 

(b) whether Government have paid its 
share to tbe Kamataka Government ; aDd 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN nm 
(b) Instructioos regardina namina of MINISTRY OF EXTERNAL AFFAIRS 

new companies of the Central Government (SHRI K. NATWAR SINGH): (a) After 
in Hindi have been issued on '·1-88. ]n eltimatiDa expenditure. the K.amataka Gow-
cue of thOle companies which have already roment had requested for RI. 257.19 lakh 
been liven nama in English tbe question of rrom the Cenaral Government which wa. 
c:huaiDa tbcir names in Hindi baa been left aiven to them. They had allo Ita ted !hat 
to the companies coocemed. HOWCYer. if they would be meetiq tbe ba1aoce of their 
any loch company willa to cha. ita uame estimated expenditure tbemaclvee. 
for any feuon, tben it would be aiven a .. 
Dame in Hindi. IDJtruetJODS u iilUed on 
J 1-4-6' aR already there that there could 
be no objecdon if public IICtOr UDdertakiaII 

(b) and (c). A(t~r the conclusion of tile 
Summit, the Go\emment of Karoataka asked 
for an additiooa1lum of RI. , «orc. u tbo, 




